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Reduction of import duty on methanol
which harms the methanol producing
Petro-Chemical Industries

SHRI DRUPAD BORGOHAIN (Assam):
Mr. Chairman, Sir, I want to mention about
some difficulty being faced by the petro-
chcmical industries of our country which
produce methanol. The price of methanol
which is being imported from foreign
countries is very low. The imported methanol
has invaded the market and has hit the
indigenous industry. There arc six methanol
producing industries. They are all facing
serious problems. They are not able to market
their produce. In the near future, some of the
industries may have to be closed down. The
State of Assam also has such an industry. This
industry produces methanol. Their market is
also being invaded by the imported methanol.

Secondly, I had put a queston to our hon.
Finance Minister on the 9th March, 1999. He
has replied, "The basic customs duty on
methanol has remained unchanged at 25 per
cent in this year's budget and five per cent
special customs duty which was chargeable
prior to the Budget has been abolished.
However, surcharge at the rate of ten per cent
of the basic duty has been imposed. The
effective rate of customs duty, excluding the
CVD and special additional duty, after the
Budget would be 27.5 per cent as against 30
per cent prior to the Budget. Because of this
lowering, the prices of foreign methanol will
be further
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lowered and the local methanol industry wiil
have a lot of difficulties.

Sir, I urge, through you, the hon. Finance
Minister, to change this policy so that the
price of foreign methanol is kept at par with
the Indian one.

DR. ARUN KUMAR SARMA (Assam):
Mr. Chairman, I stand here in support of what
Mr. Borgohain has said. The methanol
producing industries of the country are on the
verge of closure. Due to the gradual reduction
of improt duty on methanol, there is a very
cheap flow of methanol in the entire country
from the foreign market and the cost of
production in the domestic industry is such
that it is not in a position to compete with the
imported methanol in the country. Sir, we
appreciate that we have internatonal
obligations so far as liberalised economy or
free market for our country going forward is
concenred. But, at the same time, it was
assured on several occasions in this House,
and in the other House, and through different
media that our domestic industry would be
fully protected. Sir, this is an example as to
how the gradual reduction of import duty is
going to hamper our domestic industry and
most of the industries are going to close
down. I would, therefore, request the
Government, through you Sir, to take a
positive view on these issues so that not only
this methanol industry but also other
industries arc protected by imposing heavy
import duties on imported methanol and other
products.

Revelation in the British House of
Commons that UK has deliberately
supplied incomplete information to India
concerning Purulia Arms Dropping Matter

SHRI K.R. MALKANI (Delhi): Sir, I rise
to draw the attention of this august House to
something sinister that happened more than
three years ago and that continues to
reverberate. In December, 1995, lethal
arms were



